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ORDER
IA No.04/2016, CA No. 23712014 & 280/2014

IN
T.C.P. No. 62158,59,397-398/CLB/MB/MAH/2014

The Learned Representatives of both the sides are present.

From the side of the Petitioner, seeking extension of time to file the Rejoinder.

Granted. The Rejoinder can be filed on or before 6th June, 20L7,

For Sur-rejoinder the same can be filed by 20th June, 20L7.

Thereafter matter is listed for 10th July, 2017. The entire schedule by consent

is intimated to both the pafties.

Dated: 2O.O4.2O17
M.K. Shrawat

Member (Judicia!)
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